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Title : Need to pay compensation to farmers of Ganganagar Parliamentary Constituency for the land acquired for fencing.
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MR. CHAIRMAN : The House stands adjourned to meet again tomorrow, the 4th August, 2006 at 11.00 a.m.

20.33 hrs.

The Lok Sabha then adjourned till Eleven of the Clock

onfr99] Friday, August 4, 2006/Sravana 13, 1928 (Saka).



